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[®T. 5. RO-LKO-NH(O)-NH-227B-2021-22/3D]
o e, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 21st November, 2025

S.0. 5335(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 2112(E) Dated:09/05/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the
Schedule annexed to the said notification for construction (widening/two lane with paved shoulder/four laning etc.,),
maintenance, management and operation of 84 kosi Parikrama Marg PKG-VI NH-227B in the stretch of land from
Km. 160.200 (Bahuvan Madar Manjha) to Km. 224.040 (Jagarnathpur) in the district of GONDA in the state of
UTTAR PRADESH, hereby declares its intention to acquire such land.

And whereas the substance of the said notification has been published in “The Times of India (English)”

and “Amar Ujala (Hindi)” both dated 18th May 2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE
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Brief description of the land to be acquired, with or without structure, falling within the NH227B in the stretch of
land from Km. 160.200 (Bahuvan Madar Manjha) to Km. 224.040 (Jagarnathpur)in the district of GONDA

in the state of UTTAR PRADESH

State: UTTAR PRADESH

||District: GONDA

S1. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

[ 1

| 2

6

|Taluk: Colonelganj

|Village: Allipur Khande Ray

I

|[101

| |Private

| |Agriculture

0.029||Kanti / Deshraj

2

102

||Government

||Rasta

0.01||Rasta

3

103

Private

Agriculture

0.054

Igbal / Sahebdin,
Nanke / Sahebdin,
Pallu / Birai, Ranjit /
Birai, Vishwanath /
Sahebdin, Shivnath /
Birai, Indrapata /
Sahebdin, Sitaram /
Birai, Hariram /
Sahebdin

107

Private

Agriculture

0.027

Khusiram / Gurdin,
Sundar / Gurdin,
Maniram / Gurdin,
Chhote / Gurdin,
Phoolchand / Gurdin,
Kundan / Ganesh,
Ramsaware / Kundan,
Mrs. Dhanpala /
Kundan, Prakash /
Ramki Shor Ramakant,
/ Ramki Shor
Nankadevi / Ramki
Shor Harishchandra /
Nannan

116

Private

Agriculture

0.033

Deshraj / Muturu,
Ramfer / Muturu,
Ramtirth / Muturu,
Rammanohar /
Muturu, Jabir Ali /
Mumtaz Ali, Roza Ali
/ Mumtaz Ali,
Ghanshyam Singh /
Haribaksh Singh,
Shyamnath Singh /
Haribaksh Singh

117

Private

Agriculture

0.253

Ajay Kumar / Santaraj
Singh , Ajaykumar /
Santarajsingh ,
Ashwini Kumar /
Santaraj Singh ,
Ashwini Kumar /
Santarajsingh ,
Krishnavati /
Santarajsingh ,
Ghanshyamsingh /
Haribakshsingh ,
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Shyamnathsingh /
Haribakshsingh ,
Chandreshwarisih /
Dukhharansih,
Bindeshwarisih /
Dukhharansih ,
Maheshwarisih /
Dukhharansih,
Mainadevi / Ramtej

120

Private

Agriculture

0.212

Chandreshwari Singh
/ Dukhharan Singh,
Bindeshwari Singh /
Dukhharan Singh,
Maheshwari Singh /
Dukhharan Singh,
Suresh Singh /
Dukhharan Singh

122

Private

Agriculture

0.468

Bhikhai / Avadharam
Samokhan /
Avadharam Prem /
Shyamlal Shobha /
Shyamlal

123

Private

Agriculture

0.255

Ishaq / Asghar, Gulle /
Asghar, Fariyad /
Asghar

10

125

Private

Agriculture

0.234

Ajay Kumar / Santaraj
Singh, Ajaykumar /
Santaraj Singh,
Ashwini Kumar /
Santaraj Singh,
Ashwini Kumar /
Santaraj Singh,
Krishnavati / Santaraj
Singh

11

126

| |Government

|Rasta

0.093

|Rasta

12

140

Private

Agriculture

0.08

Arun Pratap Singh /
Amirka, Arun Pratap
Singh, Amirka Singh,
Uday Pratap Singh /
Amirka, Uday Pratap
Singh N. / Amirka
Singh, Ghanshyam
Singh / Munnu Singh,
Ghanshyam Singh /
Munnu Singh, Bijay
Pratap Singh /
Amirka, Bijay Pratap
Singh / Amirka Singh

13

141

Private

Agriculture

0.144

Arun Pratap Singh /
Amirka, Arun Pratap
Singh, Amirka Singh,
Uday Pratap Singh /
Amirka, Uday Pratap
Singh N. / Amirka
Singh, Ghanshyam
Singh / Munnu Singh,
Ghanshyam Singh /
Munnu Singh, Bijay
Pratap Singh /
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Amirka, Bijay Pratap
Singh / Amirka Singh

|[142

| |Government

||Rasta

0.031]

|Rasta

15

143

Private

Agriculture

1.652

Prem Bahadur Singh /
Raghuveer Singh,
Rabindra Singh /
Janardan Singh,
Madan Singh /
Janardan Singh,
Ramjanm Singh /
Janardan Singh,
Achhaibaradevi /
Janardan Singh,
Hanuman Singh /
Rajeshwari Singh,
Surastidevi /
Rajeshwari Singh,
Abhimanyu Singh /
Pateeshwari Singh,
Dhanushdhari Singh /
Pateeshwari Singh,
Hira Singh /
Pateeshwari Singh,
Kamini Singh /
Pateeshwari Singh,
Akanksha / Narendra
Pal Singh, Ashutosh
Singh / Narendra Pal
Singh, Kamalkishaner
Singh / Shatruhan
Singh, Chitra Sen /
Ram Abhilakh,
Nirmal Chand Singh /
Matbar Singh, Binod
Kumar Singh /
Shatruhan Singh,
Ramesh Singh / Ram
Abhilakh, Ram
Manohar Singh /
Marjad Singh, Shanti
Devi / Ugrasen Singh,
Sanjay Singh /
Ugrasen Singh ,
Sushma Singh /
Narendra Pal Singh ,
Ranbijaysingh /
Shitalaprasadsingh ,
Bikassingh /
Anandbhaskarsingh ,
Md.Girishasingh /
Anandbhaskarsingh ,
Samokhan /
Ramavadh ,
Binodkumarsingh /
Chedi Singh,
Pramodkumarsingh /
Chedi Singh,
Anirudvakumarsingh /
Chedi Singh , Rajmati
/ Chedi Singh

16

147

| |Private

| |Agricu1ture

0.303|[Ranbijaysingh /
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Shitalaprasadsingh,
Bikassingh /
Anandbhaskarsingh,
Girishasingh /
Anandbhaskarsingh

17

152

Private

Agriculture

0.34

Jaiprakash Singh /
Jagannath Singh,
Brijmohan Singh /
Jagannath Singh

18

153

Private

Agriculture

0.175

Bhawani Prasad Singh
/ Deenbandh Singh

19

158

Private

Agriculture

0.166

Hariram Singh / Bahal
Singh

20

79

Private

Agriculture

0.737

Ramrang /
Ramkishun, Daljit /
Ramkishun, Ramkali /
Ramkishun, Devkali /
Ramkishun, Mayadevi
/ Devkali, Sunita /
Ramrang, Krishnapati
/ Dayaram Singh

21

80

Private

Agriculture

0.3

Jokhan Singh /
Chandrapal Singh,
Sokhan Singh /
Chandrapal Singh,
Dayaram Singh /
Chandrapal Singh,
Shyamlal Singh /
Chandrapal Singh

22

81

Private

Agriculture

0.511

Meraj / Naseer,
Mominanisha / Yunus
Ali, Yunus / Naseer,
Sabir Ali / Waris Ali,
Sayyed Ali / Naseer

23

83

Private

Agriculture

0.194

Ghanshyam Singh /
Haribaksh Singh,
Shankar Singh /
Bechan Singh,
Shyamnath Singh /
Haribaksh Singh

24

89

Private

Agriculture

1.93

Jokhan Singh /
Chandrapal Singh,
Sokhan Singh /
Chandrapal Singh,
Dayaram Singh /
Chandrapal Singh,
Shyamlal Singh /
Chandrapal Singh

25

||Govemment

|Rasta

0.041|

|Raasta

126

| |G0vernment

|Rasta

0.099|

|Rasta

27

Private

Agriculture

0.416

Akbaal Singh / Kariya
Singh

28

Private

Agriculture

0.14

Ghanshyam Singh /
Haribaksh Singh,
Shyam Nath Singh /
Haribaksh Singh

29

| |Private

|Agricu1ture

0.454]

|Chh0te / Santram,
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Sonu / Santram,
Pappu / Santram,
Parana / Dhannu,
Ramdulari / Santram

Total|| 9.381||

[F. No. RO-LKO-NH(0)-NH-227B-2021-22/3D]
SHAIKH AMINKHAN, Director
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